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Mr. Am it Mathur, Counsel for the applicant. 

Mr. Hawa Sinc;Jh, Counsel for respondents. 

Counsel for applicant submits that Annexure A/1 

dated 12.3.2015 which he has challenged in the OA has 

since been modified and the applicant has been posted at 

Phulera. In this context the counsel for applicant wants to 

withdraw this OA and submits that he will challenge that 

order in a fresh OA. 

In view of the position the OA is dismissed as 

withdrawn as prayed for. 
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